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COUMON ORDER

T.C.P. No. 185/I&BC/I{CLT/MB/MAH/20U

T.C.P. No. 537/I&BC/NCLT/MB/MAH/2017

T.C.P. o. 609/I&BC/NCLT/MB/MAH/2OU
The Learned Representative of the petitioner is present.

Compliance is yet to be made. petitioner seeking time. Granted.

The matter is adjourned to 10.01.2018.
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Member (Judiciat)
2A.11.2017.

M.K,SFrayvat
Memb€r (Judicial)

A B & Co. Global Pvt. Ltd.
v/ s.

Seth Developers (tndia) Ltd.
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